
N THE NATIONAL COMPANY LAW TRIBUNAL

cP t49/24t-242/2017

CORAM: SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHIiI RAVIKUMAR DURAISAMY

MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF'THE NATIONAL
COMPANY LAW TRIBUNAL ON 13.08.2018

NAME OF THE PARTIES: Ravi Arya & Ors.

Vs

Arya lron and Steel Co. Pvt Ltd & Ors

ORDER

28. CP 149 24t-242 20L7

At requcst of the parties, Iist this matter on 12.10.2018.

ITAVI KUNIAII DUITAISAMY
Mcnrbcr 1l'r:chnical)

B.S.V. PRAKAS}I KUMAIT
Mcnrber (Judicial)

MUMBAI BENCH. MUMBAI

Section 241-242 of the Companies Act, 2013.
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